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Diversion of Forest Land. 

 
1294. SHRI GOPAL SHETTY 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
State: 
 
(a) whether the Union Government has received any proposal from State Government of 

Maharashtra relating to diversion of 1.98 hectare of forest land for construction of Nira 
Deoghar Right Bank canal in  km. 48 and 49 (Bholi Right Bank open cut canal) in Satara 
district for granting environmental clearance; 

(b) if so, the details and the present status of the said proposal; and 
(c) the time by which the said proposal is likely to be finalized along with the reasons for delay 

therein? 
 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(DR. MAHESH SHARMA) 

 
(a), (b) & (c) Yes, Madam. Final approval to the said project has been accorded by MoEF&CC on 22nd 

February,     2016 under the Forest (Conservation) Act 1980. 
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